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No.2/1, Chennai Bypass road, 

Subramaniyapuram, 

Tirichirappalli-620 020. 
 

                               VERSUS 
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APPEARANCE : 

Shri S. Durairaj,  Advocate for the Appellant 

Ms. Rajni Menon,  Authorized Representative  for the Respondent 
 

CORAM : 
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 The Appeal is remanded to the First Appellate 

Authority. For order, order of date in Service Tax Appeal 

No.41213 of 2016 may be seen. 

 

 

 

 

(VASA SESHAGIRI RAO)                          (P. DINESHA) 

Member (Technical)                                 Member (Judicial) 
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